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1rlEtndsbip and secondly, the reuons 
therefor. 

SHRI MAGANBHAI BAROT: Sir, 
be has said that be had cordial rela-
tions with the then Prime Minister. 

SHRI P. V. NARASlMHA RAO: Sir 
1 am answering the question-on be-
halt of the Government. We have no 
information of any special cordial re-
latiQIls with an individuaL 

SHRI M. SATYANARAYAN RAO: 
Mr. Speaker, Sir, the hon. Minister 
has just returned from America and 
ather countries. I would like te know 
whether he had any discussion with 
U.S. officials and U.S. leaders regard-
ing the arms supply to Pakistan and 
also whether he had expressed any 
displeasure and also whether he told 
them that the arms supply to Pakistan 
will be deemed as unfriendly act to-
waro. India. 

Sf.tRI P. V. NARASIMHA RAO: Sir, 
this question did not come up in any 
discussion. I have been there only for 
the Group of 77 meeting. After the 
meeting, I have returned. 

Bridce OTer Ganga 
*147. SHRr CHANDRA SHEKHAR 

SINGH: Will the Minister of SHIP-
P,ING AND TRANSPORT be pleased 
to state: 

(a) whether Governmenl are aware 
()f the importance of connecting the 
coal-~lt of Dhanbad and Giridih in 
Bihar to the Nepal border, via BeIhar 
and K'Storia; 

(b) whether a bridge over the 
Ganga shall be necessary to complete 
the construction of this National High .. 
way; and 

(C) what steps Government contem .. 
plate to take in this regard? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): (a) to (e). Dhanbad aud 
Glridih aN already connected with 
Indo-Nepal Border Area by a state 

fQad. The Member pretumably desires 
this road along with a brid.le over 
GallJa to be declared al a National 
Highway. It is, however, not possi-
ble to consider addiD.i at present any 
new road to the existina National Hilh-
way System due to financial constraints 
and other priority considerations. 

SHRI CHANDRA SHEKHAR SINGH: 
Sir, in view of the importance of pro-
viding facilitie$ for coal reaching 
North Bihar and in view of the fact 
that tlbere is one single road bridge 
over Ganga in the whole State of 
Bihar, and the necessity to construct 
anether road bridge at Sultanganj, 
would the hon. Minister please re-
consider the entire matter? 

SHRI A. P. SHARMA: Sir, I have 
not denied the necessity. The neces-
sity is there, the need is there. Our 
difficulty is the paucity of fund and as 
soon as the fund is available, we will 
definitely consider this question. 

SHRI CHANDRA SHEKHAR SINGH: 
I would llke to know whether the 
Government would consider the possi .. 
bi~ity of including this project in the 
Sixth Five Year Plan. 

SHRI A. P. SHARMA: I have al-
ready said that so far as we are con .. 
cerned, I mean, so far as the Minis-
try of Shipping and Transport is con-
cerned, we do realise the necessity 
of this road to be declared as a 
National Highway, but at present we 
are not adding any new road to the 
existing Natienal Highway and that is 
due to paucity of fund and we will 
definitely consider this question as 
soon as the fund is available. 

SHRI BHAGWAT JHA AZAD= The 
Government's decision to have a bridge 
on the river Ganga at an equal dis-
tance like Buxar and Patna is being 
flouted by not providing funds for a 
bridge it SultaDganj or Bhaga1pur. So, 
may I know what action Government 
proPOSe to take on the reports of the 
past expert committees submitted to 
them? 
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SHRI A. p. SHARMA: I have said 
that the neces~ty is there. The site is 
also suitable. The only di1ftculty is 
paucity of funds. I assure the house 
that as soon as funds are available 
this question will be taken up. 

SHRI BHAGWAT JHA AZAD: Not 
after ten years I suppose, but very 
soon. 

SHRI A. P. SHARMA. In the next 
Five Year Plan it should be possible 
to consider it. 
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SHR! HARINATHA MISRA: Is it a 
fact that the faciUties for carrying 
coal frafll. - Chotanagpur coalfields to 
North Bihar, iIlcluding the Nepal 
border have been vf1t'Y inadequate 
and this i.s one of the factors why an 

area inhabited by mo~ than 3 crores. 
of people has remained undeveloped? 

SHRI A. P. SHARMA: I ~ with 
the hon. Member. I have already 
stated tfha. there is necessity, and 
this necessi ty will be considered by 
the Government. 
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Bombay .. A.uraDPbad B&llway LIne 
·148. SHRI RAMKRISHNA MORE: 

, Will the Minister of RAILWAYS be 
pLeased to state: 

(a) whether a surve;y baa been con .. 
ducted by the Railway authorities :to!' 




